Jan 2023

Commercial Court (District Level) Nava Raipur (C.G.)

Statement for the Month of January, 2023

| S.No. Nature of Cases | Opening Balance insn'n?;:igg the Distic;saloa?}:ing Closing Balance
1 Civil Suits 14 0 0 14
2 Arbitration 29 4 4 29
3 Execution 19 6 3 22
4 Misc. Cases 2 2 0 4
5 Misc. Appeal 0 0 0 0
Total 64 12 7 69
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SHEDULE-
[See Rule 3(2)]
Form 1
List of cases e-filed during the month January, 2023

- Fetitioner Name Vs. Advocate Mobile
Case No. Respondent Name Advacare Number
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“Arbi. MJC 01/2023

Exe. 01/2023

Exe. 02/2025
Exe. 03/2023
! Exe. 04/2023

Exe. 05/2023

Misc.J.C. 01/2023
‘ Misc.J.C. 02/2023
; Arbi. MJC (02/2023
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SHEDULE-II
{See Rule 3(2)]
" Form 2

Petitioner Name Vs, Respondent Name Advocate i Reggﬁacgon Court Fees
L B R E B B
5 . o ‘
‘M/s Thakur Transport Company Vs Hindustan ‘Mr. Shauryabhinandan 03.01.2023 03.01.2023
Petroleumn Corporation Limited :Thakur ! |

P - — - s ! B

s ores Concreend et e Dl g qanoon g | o 020120
i s Concrie nd Al I i @Mf )
P AT o | wnaw | o
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e e S R o R Me Rihabh Carg | 0a0ias 02012023
;I{Esl?(gj\:];l;gl;\ﬁsﬂgmce Company Limited Vs M/s g%rniﬁg:; %Ez?%cfgléair,mi 05. Ul}f’?}”ﬁ o 30,12 2022—'
’(\’lc/;l?'lillnrr;(l;:l{;zﬁgnccrmg Contractors Vs South East Ml Di@kar Thite 13.01.2023 16.02.2022
S:,l,:';ﬁ{(f,,lflh(']l)l;b,ﬂi [_)"V‘VD Vs Cube Engiech M. Junaid Sameer 24012023 . 18012023
Eﬁ:&hggﬁ !;\(/:V(gsuitams (P Lud Vs Staie of er&dgegjkszgiis a_i.l’ Mr. 24.01.2023 18.01.2023
m;: ,?,i;fg“,;‘i;‘in‘f,;‘fnfgﬁ‘gﬁ,‘;{}j“fj;ﬁ;‘;“ted vs M. Harshwardban Agrawal 27012023 | 18012023
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>
SHEDULE-!
[See Rule 3(2)]

List of cases in which Electranic Service of Process has taken place during the month January, 2023
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i Date of . Date of Electronic
| Registration | Service of Process

Petitioner Name Vs, Respondent Advocate

St Court . District Case No.
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List of total no. of cases randomly aliocated during the month January, 2023
Sr . , : Case Court (No. of
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List of cases in which Case Management Hearing was held during the month January, 2023
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28/2022

i
: Arbi. MIC
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_[Bugineers and Contractors
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Contested commercial cases disposed during the month January, 2023

Petitioner Name Vs, Respondent
Name

()
1.5, Constructions Vs M/s GRV

infra Project Limited

Black Diamond E“C[L.l.ip’ﬂ-]cll-l
Private Limited Vs General
Manager {GM) South Estern

[Coal Fields Limited o
Orissa Conerete and Allied

Industries Limited Vs Principal

. (Secretary Ministry of Railways
Steel Autherity Of ladia Bhilai

Steel Plant Vs Pioncer Carhide
Private Limited

Vs Chhattisgarh State Rural
Livelihood Mission

Union of India, Deputy Chiel
Engineer (Constructian) Vs M/s,
Gordhandas Govindram,

M /s Gordhandas Govindram
Fngineers and Contractors Vs

Unian of India

M/s Surya Wires Private Limited |

Mr., K.K. Tiwari, Mr.

Advocate

.

Mr. Aditya Bhagwani

Mr. Aditya
Shrivastava

Me. Rishabh Garg

My, Shiri Ram Pandey

Mr. Rishabh Garg

Mr. Rajesh Kumdr
Dubey

I-Imbhwardhan

Dale o}
Registration

.

06-09-2021

19-10-2022

21-03-2022

09-11-2022

16-11-2022

24-03-2022

10-06-2022
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Mediation Data on Monthly Basis

“Form 6 (i) : Mediation Data on Monthly Basis

[See rule 10(2)]

List of cases received for Pre-Instituion Mediation and Settlement during the month January, 2023
Total number of  Total number of Total number of
Sr No Name of Mediation applications 1 application Tg;asler;u;;?tcle;dof n—g?’lt-?sltgrutgbcis%fs application
A Centre pending of the 1st received during the during the month | during the month pending at the end
day of the month month 9 g of the month
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1 - NIL- - - _ .
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Form 7

Summary of Commercial Court durmg the month January, 2023

Page 1

St aar, Db sb.-&.‘pur(CG)
OQ_JXDZ] o)

I Total number of Total number of ! Total number of | Total number of cases
i District cases pending of the, case instituted | cases disposed | pending at the end of |
{ ! Ist day of the month | during the month ’ during the month the month
1'__ R IR N L o
L ® @ 6 n
Raipur C.G. 64 12 7 69
L. i oo _
Saidonp Garg
Judqe
Commersial Gount {Tstt Level)
W0 +Nava Ralpr,



